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BEFORE THE NATIONAL GREEN TRIBUNAL SITTING AT
'NEW DELHI

MEMORANDUM OF APPLICATION

(Under Sec. 18(1) read with Sec. 14 of the National Green
Tribunal Act, 2010)

ORIGINAL APPLICATION No. 712 OF 2023

+ IN THE MATTER OF:

Farman Qurashi ...APPLICANT
VERSUS

MINISTRY OF ENVIRONMENT, FORESTS
AND CLIMATE CHANGE AND OTHERS

...RESPONDENTS

SUPPLEMENTARY AFFIDAVIT ON BEHALF OF THE
APPLICANT

I, Farman Qurashi, aged about 35 years,S/o Inam Qarashi,
R/o House no.-318, Village- Chausana, Chausana Jaddid,
Shamli- Uttar Pradesh- 247778, do hereby solemnly affirm
and declare as under:-

1. That 1, the deponent, is the sole applicant in the instant
original application and as such is well conversant with
the facts of the case and thus competent to affirm this
affidavit.

2. That the instant original application is filed against the
M/s Meem Agro Foods Pvt Ltd, functioning on 993 to
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1005, Kandhla Road, Kairana, Shamli District, U.P.-
247774(hereinafter referred as ‘said abattoir) which
has been undertaking slaughtering operations without
complying with the norms of effluent disposal and
proper solid waste management as prescribed by the
Uttar Pradesh Pollution Control Board. '

. That during the pendency of the instant Original
Application, the said abattoir was inspected on
25.06.2024 by the Joint Committee constituted by Uttar
Pradesh Pollution Control Board, Headquarters,
wherein the said abattoir was found in violation of the

following:-

i. The sample of the effluent from the outlet of ETP
installed in the said abattoir was taken and
Analysis Report showcased BOD to be 62 mg/i
and COD as 280 mg/l, which is excessive of the

permissible quantity.

ii. At the time of inspection, water was not found to
be sprayed properly on the bio filter installed in
the said abattoir for odor control.

iii. No record was presented on the spot regarding
the use treated water for irrigation by the said
abattoir nor the irrigation management plan was
presented
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iv. During the inspection, the said abattoir
representative showed the land for irrigation
located about 01 km away from the industry,
which was found to be dry, reflecting that the
treated water is not being properly used for
irrigation by the said abattoir

v. At the time of inspection, the housekeeping
system in the said abattoir was not found to be
satisfactory.

4. That in pursuance of the inspection dated 25.06.2024,

a show cause notice dated 27.08.2024 was issued to
the said abattoir, wherein along with the aforesaid
contraventions, it was stated that the‘ said abattoir,
before the inspection dated 25.06.2024, was previously
inspected by the authorized officers of the Regional
Office, Muzaffarnagar on 18.05.2024, wherein in
addition to the aforesaid contravention, the said
abattoir was found to be in contravention of the
followings:-

i.  As per analysis report received from the outlet of
the ETP of the said abattoir, the BOD was found
to be 44 mg / I, and COD 328 mg / |, which is
more than the Board standards, which cleaily
shows that the effluent purification plant is not
being operated properly by the said abattoir and
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the disposal of the impure effluent is not being

done as per the standards.

The said abattoir is being operated in violation of
the provisions of the Water (Prevention and
Control of Pollution) Act 1974 as amended. The
industry has been given consent by the State
Board till the year 2027, the condition of which

was found to be violated.

The recommendations of the Joint Committee
suggested imposition of show  cause
notice/environmental compensation under
Section-33A of the Water (Prevention and
Control of Pollution) Act 1974 as amended
against the industry M/s Meem Agro Foods Pwt.
Ltd. Kapla Road, Kairana, District Shamili.

It was further stated that a complaint letter has
been sent to the Board by Shri Sumant Ojha,
Animal Rights Activist Delhi through his e-mail
dated 12.07.2024 regarding two illegal meat
containers which have been caught in Industrial
Area District Khurda, Police Station Khurda,
Sadar, Odisha, in which meat packaging of M/s
Meem Agro Foods Pwt. Ltd. Uttar Pradesh India
was found. By the complainant along with the
complaint letter, the First Information Report and
photographs of the container and packaging
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have also been sent. The UPPCB imposed an
environmental compensation of Rs. 30,000/- per
day for the aforesaid violation and directed the
said abattoir to present a reply to the show cause
notice dated 27.08.2015 within a period of 15
days falling which the show cause notice will be
confirmed.

True copy of the show cause notice dated 27.08.2024
is filed hereinwith as Annexure no.SA- 1.

. That it is pertinent to mention that it is an admitted fact

that the said abattoir has been functioning regardless
of the violation of environmental norms and have still
not furnished any reply regarding the show cause
notice dated 27.08.2024 but despite the same no
coercive/remedial action has been taken by the Uttar
Pradesh Pollution Control Board in this regard.

. That in view of the aforesaid, it is humbly prayed that

the instant supplementary affidavit may be taken on
record and directions must be issued to the respondent
no. 4 to take appropriate remedial action in pursuance
of the show cause notice dated 27.08.2024.

| ?P\Q\N‘\/



A e 11 54

VERIFICATION

I, Farman Qurashi, aged about 35 years,S/0 Inam
Qarashi, R/o House no.-318, Village- Chausana, Chausana
Jaddid, Shamli- Uttar Pradesh- 247778, do hereby verify that
the contents of paragraph 1 to 6 are true to my personal
knowledge and believed to be true on legal advice and that |

Place: New Delhi \f A (3\ m AW

RY p,>. Dated: 16.11.2024 . Signature of the Applicant

X
9 Rt

A gwﬁ/
NTIFIED BY

have not suppressed any material facts.
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